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Hon’blie Shri S.R.Adige, Vice-Chairman(A)
Hon’ble Shri Shanker Raju, Member(J)

Shri Rup Chand Hassija,
C-7/63, Lawrence Road,
Keshayv Puram, New Delhi .. Petitioner,
{By Advocate: 3nri P.M. Ahlawat)
Versus

1. Shri P.S.Bhatnagar,

Chief Secretary,

Govt. of NCT of Delhi,

i.P.Estate, New Delhi-1100062

2. S}ri Madhiukar ,
oint Secretary,
ectorate of Training & Technical cducation,
Mut? Mava Ram Mairg,
Pritam Pura, New Delhi-110034. .. JRespondents
(By Advocate:Shiri Apand Singh proxy counsel of
Mrg, Meera Chnibber)
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ORDER(OGral)

~

By Shri S.R.Adige, Vice-Chairman(A)

. Heard both sides.
2, In the 1ignt of respondents’ order dated
1.2.2002 copy taken on record, CP 580/2001 does not

survive and the same is accordingly dismissed. Notices
discharged. Respondents should ensiire that payvment

is
ﬂaam&é & made withoiit deiay.
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